Name of the corporate debtor; SVK SHIPPING SERVICES PRIVATE LIMITED; Date of commencement of Liquidation: 06-09-2024;
List of creditors as on: 05-11-2024 List of Operational Creditors (Government)
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KALVAKOLANU MURALI KRISHNA PRASAD

Liquidator,

M/s. SVK Shipping Services Private Limited (In Liquidation)
Reg No. IBBI/IPA-001/1P-P00967 /2017-2018/11588
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